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Omprakash Nogaja v. Ranger Forest Bombay Range Office, (Abhay S. Oka and Pankaj Mithal, JJ.), 
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JJ.), 2025 SCC OnLine SC 3100 
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Chhotey Lal v. State of U.P., (Padam Narain Mishra, J.), 2025 SCC OnLine All 8615 
Girish Chandra Tripathi v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 8636 
Girja Shankar v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC OnLine All 

8632 
Gopal Prasad Sharma v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 295 
Hanif Khan v. Commr., (Irshad Ali, J.), 2025 SCC OnLine All 8652 
Irfan Quraishi v. U.P. State Industrial Development Authority Ltd., (Sandeep Jain, J.), 2026 SCC 

OnLine All 304 
Irfan v. State of U.P., (J.J. Munir, J.), 2025 SCC OnLine All 8622 
Jamaluddin v. State of U.P., (Padam Narain Mishra, J.), 2025 SCC OnLine All 8616 
Jyotinder Singh Randhawa v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 307 
M.S. Kalicharan Pandey & Co. v. Union of India, (Piyush Agrawal, J.), 2026 SCC OnLine All 298 
Maa Aabe v. State of U.P., (Manjive Shukla and Shekhar B. Saraf, JJ.), 2024 SCC OnLine All 10096 
Mahesh Chandra Tiwari v. State of U.P., (Dr Yogendra Kumar Srivastava, J.), 2025 SCC OnLine 

All 8651 
Mahesh Singh v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 8637 
Maiyya Deen v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 8626 
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Mata Din v. State of U.P., (J.J. Munir and Sanjiv Kumar, JJ.), 2026 SCC OnLine All 299 
Mayank Tripathi v. State of U.P., (Saurabh Lavania, J.), 2026 SCC OnLine All 297 
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Munni Lal v. State of U.P., (Praveen Kumar Giri, J.), 2025 SCC OnLine All 8631 
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SCC OnLine All 8625 
Nirmala Devi v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 8619 
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All 306 
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Rakesh Kumar Nayak v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 8643 
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Ranjit Singh v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 8635 
Ravendra Singh v. State of U.P., (Siddharth Nandan, J.), 2025 SCC OnLine All 8645 
Rishi Pal v. State of U.P., (Chawan Prakash, J.), 2025 SCC OnLine All 8627 
Rohit Sharma v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 8613 
Sanjay Kumar v. PNB, (J.J. Munir, J.), 2025 SCC OnLine All 8638 
Satyaveer Singh v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 8640 
Shamhu Saran Agarwal & Co. v. Commr., (Shekhar B. Saraf, J.), 2024 SCC OnLine All 10095 
Shanti Enterprises v. Mala Srivastava, (Dinesh Pathak, J.), 2025 SCC OnLine All 8618 
Siyaram v. Collector, (Manish Mathur, J.), 2025 SCC OnLine All 8642 
Sonu Nagar v. PNB, (J.J. Munir, J.), 2025 SCC OnLine All 8639 
Sujeet v. State of U.P., (Rajan Roy and Rajeev Bharti, JJ.), 2026 SCC OnLine All 302 
Sunil Kumar Dublish v. Ramesh Chandra Dublish, (Sandeep Jain, J.), 2026 SCC OnLine All 310 
Sushila Devi v. State of U.P., (Irshad Ali, J.), 2025 SCC OnLine All 8649 
Thakurdeen v. State of U.P., (J.J. Munir, J.), 2025 SCC OnLine All 8644 
U.P. Rajya Nirman Sahakari Sangh Ltd. v. Union of India, (Shekhar B. Saraf and Prashant Kumar, 

JJ.), 2025 SCC OnLine All 8427 
Varish Khan v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 8623 
Vijay Kumar Verma v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 8620 
Zaibunisha v. Sanjeev Kumar, (Sandeep Jain, J.), 2026 SCC OnLine All 303 

  
Andhra Pradesh High Court   [12] 

A.P. Animal Husbandary Gazetted Officers Assn. v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC 
OnLine AP 405 

Balaji Ready Mix Concrete v. Union of India, (Cheekati Manavendranath Roy and Tuhin Kumar 
Gedela, JJ.), 2026 SCC OnLine AP 410 

Bhaskara Rao v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2026 SCC OnLine AP 407 
Bodapati Anand v. K. Ramachandra Mohan, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC 

OnLine AP 5053 
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AP 5052 
P. Nagaraju (Dr.) v. Rayalseema University, (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine 
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Transport Corpn. v. P. Srinivasa Acharyulu, (Tuhin Kumar Gedela, J.), 2025 SCC OnLine AP 5054 

  

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003164593


 - 7 - 

© EBC Publishing Pvt Ltd 

Bombay High Court   [57] 
Aarti Darshan Khanna v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 996 
Adil Bahoddin Jahagirdar v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine Bom 
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Income-tax (Twenty-ninth Amendment) Rules, 1999 
Kisan Vikas Patra (Amendment) Rules, 1999 
Income-tax (Thirty-second Amendment) Rules, 1999 
National Career Service Centre for Differently Abled, Office Superintendent (Group ‘B’, Non-

Gazetted Posts) Recruitment Rules, 2026 
Ministry of Environment, Forest and Climate Change, Botanical Survey of India, (Scientist ‘B’), 

Recruitment Rules, 2026 
Recruitment Rules for the Post of Laboratory Technician Grade-I, II & III in the Directorate of 

Education, Government of National Capital Territory of Delhi Rules, 2025 
  
Central Notifications   [88] 

Central Board of Direct Taxes [Noti. No. S.O. 794(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 812(E)] 
Central Board of Direct Taxes [Kar Vivad Samadhan Scheme, 1998: Clarifications] 
Central Board of Direct Taxes [Noti. No. S.O. 709(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 721(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 728(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 781(E)] 
Central Board of Direct Taxes [F. No. 149/145/98-TPL] 
Central Board of Direct Taxes [Noti. No. S.O. 403(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 422(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 549(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 495(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 507(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 889(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 897(E)] 
Central Board of Direct Taxes [F. No. 149/145/98-TPL] 
Central Board of Direct Taxes [Noti. No. S.O. 676(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 677(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 924(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 972(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 13(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 832(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1932] 
Central Board of Direct Taxes [Noti. No. S.O. 2116] 
Central Board of Direct Taxes [Noti. No. S.O. 2117] 
Central Board of Direct Taxes [Noti. No. S.O. 2118] 
Central Board of Direct Taxes [Noti. No. S.O. 2682] 
Central Board of Direct Taxes [Noti. No. G.S.R. 2(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 3(E)] 
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Central Board of Direct Taxes [Noti. No. G.S.R. 4(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 96(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 97(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 7(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 48(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 196(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 212(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 352(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 395(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 401(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 308(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 381(E)] 
Central Board of Direct Taxes [Press Releases 13-04-1999] 
Central Board of Direct Taxes [Noti. No. S.O. 194(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 118(E)] 
Central Board of Direct Taxes [Press Releases 07-04-1999] 
Central Board of Direct Taxes [Press Releases 20-04-1999] 
Central Board of Direct Taxes [Noti. No. S.O. 193(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 404(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 440(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 479(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 499(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 515(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 420(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 535(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 446(E)] 
Central Board of Direct Taxes [Noti. No. S.O. ……] 
Central Board of Direct Taxes [Noti. No. S.O. 1328] 
Central Board of Direct Taxes [Noti. No. S.O. 1327] 
Central Board of Direct Taxes [Noti. No. S.O. 1546] 
Central Board of Direct Taxes [Noti. No. G.S.R. 491(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 492(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 565(E)] 
Central Board of Direct Taxes [Noti. No. SROA-50/99] 
Central Board of Direct Taxes [Noti. No. S.O. 737(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 676(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 703(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1009(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 739(E)] 
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Central Board of Direct Taxes [Noti. No. S.O. 1014(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1013(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1032(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 660(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1151(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 2623] 
Central Board of Direct Taxes [Noti. No. S.O. 2783] 
Central Board of Direct Taxes [Noti. No. G.S.R. 720(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 773(E)] 
Ministry of Defence [Combined Defence Services Examination (I), 2026 Noti. No. B/59111/CDSE(I)-

2026/RtgCDSE/16(2)/2025-DMA(AG-II)] 
Ministry of Education [F. NO. DE.4(8)/23/E-IV/06/Vol.II/23] 
Ministry of Environment and Forests [Noti. No. G.S.R. 116(E)] 
Ministry of Finance [Corrigendum Noti. No. S.O. 34(E)] 
Ministry of Finance [Noti. No. S.O. 716(E)] 
Ministry of Finance [Noti. No. S.O. 717(E)] 
Ministry of Finance [Noti. No. S.O. 718(E)] 
Ministry of Finance [Noti. No. S.O. 719(E)] 
Ministry of Labour [Noti. No. G.S.R. 109(E)] 
Ministry of Labour [Noti. No. G.S.R. 117(E)] 
Ministry of Power [CERC Notification F. No. L-1/2064/2022-CERC(1)] 

  
State Rules   [8] 

Punjab Village Common Lands (Regulation) Haryana Amendment Rules, 2026 
Himachal Pradesh Real Estate (Regulation and Development), Amendment Rules, 2025 
Zonal Regulations of the Revised Master Plan-2015 of Bengaluru and Greater Bengaluru 

(Amendment) Regulations, 2025 
Ladakh Administration Assistant Engineer (Civil) in Ladakh Public Health Engineering and Irrigation 

and Flood Control Department Recruitment Rules, 2025 
Maharashtra Divisional Police Complaint Authority (Conditions of Service) (Amendment) Rules, 

2025 
Meghalaya Fiscal and Responsibility Rules, 2006 
Rajasthan Scheduled Areas Subordinate, Ministerial and Class-IV Service (Recruitment and other 

Service Conditions) Rules, 2014 
Uttar Pradesh Goods and Services Tax (Sixty-ninth Amendment) Rules, 2025 
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